
COMMITTEE ON ABSENCE OF MEMBERS FROM 
THE SITTINGS OF THE HDUSE.

( Eighth Lok Sabha)

SIXTEENTH REPORT 

(Presented on 3.8.1989)

I ,  the Chairman o f the Committee on Absence 

o f Members from the s itt in g s  o f the House, having 

been authorised by the Committee, present th is  th e ir  

Sixteenth Report.

2. The Committee held a s itt in g  on the 2nd August,

1989.

3. The Committee considered applications fo r  

leave o f  absence from Seven members. The recommen­

dations o f the Committee with respect to t h e ^  

app lications are given in the Appendix.

NEW DELHI;

— &vjaust 2,, 1999..____....
Sravana 11, 1911 (Saka) .

BIPIN PAL DAS, 
Chairman, 

COMMITTEE ON ABSENCE OF MEMBERS 
FROM THE SITTINGS OF THE HOUSE.



APPENDIX 
(V ide para 3 o f  the Report)

SI.
No.

Name o f  Member 
who has applied 
f o r  leave o f  
ab sence

Period 
f o r  which 
leave 
applied

Reasons
fo r

Leave

Period f o r  
which leave 
o f  absence 
may be reco ­
mmended.

Remarks

1, - .... .......2 __  ______ .......,.,3,............ _ .. 4 . ____5. . . , , ............6. ... ..

i l  S m t .  Premalabai 
* Chavan

2-.1 Shri Jag an Nath 
K-aushal

3*] Smt. K ishori 
Sinha

4.
f

54

6. Shri Sunil Dutt

7'? Shri Ranjitsingh 
Gaekwad

Extended 
up to 
15 .4 .89

Rest o f  
the
Session

Shri K.V. Shankara 
Gawda

Dr. Sankta Prasad

13 .4 .89  
to the 
end o f  
Session

For the 
present 
Session
-d o -

13 .3 .89  
to

27 .7 .89

18.7.89 
to

1 .8.89

I l ln e s s  2 1 .2 .8 9  to 
@17^339 & 

27.-3.89 to  
*12 .4 .89=

42 days.

I l ln e s s  1 7 ,3 .8 9 ,
*27 .3 .89  to
3 1 .3 ,8 9 ,

1 .4 .8 9  to 
£ 1 2 .4 .8 9 ,

19 .4 .89  to
3 0 .4 .8 9  &

1 .5 .8 9  to 
10 .5 .89=
40 days

I l ln e s s  £19 .4 .89  to
3 0 .4 .8 9  &

1 .5 .8 9  to 
10 .5 .89=
22 days

I l ln e s s  18 .7 .89  to
11 .8 .89=
25 days

-d o -  1 8 .7 .8 9  to
11 .8 .89=
25 days

I l ln e s s  13 .3 .89  to
o f  1 7 .3 .8 9 ,

daughter- @27.3,89 to 
in -law  1 2 ,4 .8 9 ,

^19.4 .89 to
15 .5 .89  &
18 .7 .89  to 
27 ,7 .89=
59 days

I l ln e s s  o f  18.7.89 to 
mother 1.8.89=

15 days

©There were no 
s it t in g s  from
18 .3 .89  to
26 .3 .89  and 

*13 .4 .89  to
. 18;4i89 she has 
already been 
granted leave 
from 30 .11 .88  to 
16.12.88=
17 days.

♦There were no 
. s it t in g  o f  the 
House from 
18.-3.89 to
2 6 .3 .8 9 .

£There were no 
s it t in g  from
13.4.89 to
1 8 .4 .8 9 .

£There were no 
s it t in g s  from
13 .4 .89  to
18 .4.*89.

©There were no 
s it t in g  from
18.3 .89  to
2 6 .3 .8 9 .

%There were no 
s it t in g  from
13.4 .89  to
1 8 .4 .8 9 .


